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BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH,KOLKATA

Original Application No. IIS / 2023 /EZ

In the matter of:-
ankar Dayal Mishra.

.. Applicant
Versus

tate of Bihar Ors.

R""porrd"nt

AFFIDAVIT FILED BY THE RESPONDENT No. 5 i.e. District
Magistrate, Bhagalpur (Bihar) IN coMpLIANCE WITH THE

ORDER passed by THE NATIONAL GREEN TRIBUNAL,

EASTERN ZONE BENCH

aged about 30 Years,

for gain at Bhagalpur

I have been authorised on the behalf of respondent No. 5. I am
competent and have been duly/authorized by respondent No. 5 to
make and affirm this affidavit on behalf of respondent No. 5. I am
fully acquainted with the facts and circumstances of the case.

I affirm this affidavit in terms of the solemn order passed by the
Hon'ble National Green Tribunal, Eastern zone Bench, Kolkata.

by

do

1.

z
N
p

2.
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3. That it is humbly submitted that the compliance of dated

IO.LO.2O23 the respondent had served the notice up on the

applicant and informing the next date of hearing.

A photo copy of the

notice/letter D.B. No. 2979

dated 12.IO.2023 is being

annexed herewithand marked

as Annexure-A.

That pursuant to the direction passed by this Hon'ble Court, an

inspection was carried out on O9ft February, 2023 by the joint

committee in compliance of the order dated 04.01.2023 passed by

Hon'ble NGT (PB) in O.A. No.76912022 Sankar Dayal Mishra v/s

State of Bihar & Ors the committee has given some

recommendation.

A photo copy of inspection

. report dated O9.O2.2O23 is

Annexed here and marked as

Annexure-B.

That on the basic of the inspection report the Bihar State Pollution

Control Board has issued direction under section 31 A of the Air

(Prevention And Control of Pollution) Act, 1981 dated 23.O2.2023

and the District Magistrate had also issue the letter dated

23.O3.2023 to the NTPC for compliance of the said direction.

A photo copy of the letter

dated 23.02.2023 and letter

4.

5.

Page 2 of 4
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6.

7.

, 
i dated 23.03.2023 are being

annexed herewith and marked
" as Annexure- C & D.

That the NTPC Kahalgaon has submitted point wise time bound

action plan for compliance of direction given by State Pollution

Control Board.

That the compliance report filed by the NTPC the unit was

inspected on 22.07.2023 by the officials of the State Pollution

Control Board for verification of compliance status of direction

issued by the State Pollution Control Board and action plan

submitted by the unit.
A photo copy of the insPection

' report is annexed here and

marked as Annexure- E.

respondent respectfully submits that

ready and willing to abide by the order/s

this Hon'ble Tribunal and has and shall

to comply the directions of the Hon'lele

9.

That the answering

answering respondent is

and direction/s made by

take all possible steps

Tribunal.

That the statements made in above paragraphs

knowledge and information derive4 from records.

SDC

District Development Section,

Bhagalpur

Page 3 of 4
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AFFIDAVIT

I, Shilima Kumari, Aged about 30 years, (female),

resident of Village- Atimi, PS- Nawanagar, Dist-

' affirm and state as follows:-

Daughter of Ratnesh Kumat,

Buxar, do hereby solemnlY

t.

2.

That I am presently posted as SDC, Bhagalpur and as such I am well

acquainted with the facts and circumstances of this case.

That I have gone through the contents ofthe show cause and fully understood

the Satne, the averments made herein are true of my knowledge and

information derived from the records of the case and part thereof are by way

of submission made before this Hon'ble Court which is true to my knowledge

and belief.

3. That the annexures are true photocopies of their respective originals.

DATE:

PLACE:

st"

h4\-k3
Ert- sqo lsr

te oJ stt-,i.Q.6 4.2=,.z.cl;2 ' ,l

*(/. ;Rfl/.N............"""'etu?'TF 
- :r:l

fl.:.ffi.-rmr, a q6fl-"i i.; "l

I *.i

wed2.f:.{L.o'} c1'' : :ii:;

d dta@rqidrl '"
qd 4l eTq*FT;: 

jr'r1

1irlLi titjirl
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dBrr ffirq- (r) fr {ier qrqrcr Fra{r,

*no-rlrng-o, dlo-q;5qrfi-q,
Itiqr-trnergq

{ .r;lRr) qu ;irDtt HRI sntlo)' rffi; l}rit cmn d f,fi q'rot'l}oCto

qTii qjo.-t 1s/2023 ({t-{r1' {rnq't FI"lt, .l;11r1 ft5F.-lvq) q'* TIEtr Nationa!,Green Tribunal

Eastern Zone Bench)Xorr<ata r) errtil tlnor{ ft"l frTfU 07-112023 o] nuinn !1
3jrr: ${fl .} sl6r.nJ ri q1tA uit*r qi qlir ,ni qqr.fi 11rzl {dra or qqi ql {tfi S t

sifi {qr-m FIqT
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iltr
Inspection rePort
NTPC Limited, Kah

A. Backgroundi

l.TheUnltWaslnspectedon0g,oz.zo2Sbythe]ointCommittee.comprising
of sri c. Madhukant, su 

'a'v'-'Lvbl vt 
laon as representative of

Distrlct Magist'rate, Bh ional Offlc'er' Bhagalpur'

BSPCB; Sri s'P' Roy, i' BSPCB and Sri S'N '

layaswal, Scientific Ad in compfiance wlth 
il:

order of the Hon'ble N 
^G .,ih,'r. ts &

matter of Shankar Dayal Mishra Vs Sute of Bihar

re|evant.informationtosubmitthereporttotheHon,bleTribunal'

5rl N.P. Shahar, GM (O&M); Sri Rajesh Gu

Rahman, AGM t;i4Clt st' Maninath Prasad' DGM

Sr. Manager (AUD); Sri Manish Pandey' Sr' M

offlcials of NTPC, Kahalgaon-*"tu present cluring the inspection'

2, The Hon'ble NGT has ase (O'A' No' 75912A22)

pursuant to a letter L received from Shankar

Dayar Mishra, resident ;S##A3J':;
l#Tr+rti:rJ;t,?., frorn coar based Nrpc rpp, nuse aii poilution is

tIlll
wv

fa
-:'/
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4. Kahalgaon Super Thermal POwer Plant, NTPC Limited' lpur is a coal

based Thepmal Power Plant (TPP) of 2340 MW e ge*eration

capacity (stage-I , 4x2IO=840 MW, Stage.II, 3x500=15S0 3. ptant

sltE ts 3-4 Km south-east of Kahalgaon and about 32 Km east *f aga&pur

city and is approachable from the NH-80 and railway line. Tctat *A**d &rea

covered by KhSTPP ls 3360 acres.

5, The coal rgquirement as fuel and ash generation in the unit &re

hereunder:'
Electricity
Generation

Coal
Requirement
(Tonesr/day)

Ash
Generation

(Tones/day)

Remarks

on installed capacity
(2340 MW)

45000 18000 F Coal requirement@
0.80 Kg/Kwh.

) Ash content in coal:
4Oo/o

On average
operation ('80o/o of

installed capacity as
per demand)

36000 74400

The unit is having wet ash management system and drY fly ash
rnanagement sy_stem.

In wet ash management system, u:nit has a total of 5 nos, oF lagoons/
ash dyhes namely IIA, IIBf IIIAB, IIIC, IIID and an Over Flow Lagoon
(OFL) with Ash Water R.e-circ-ulation System (AWRS) fOr ensuring reuse of
water In ash slurry preparation as well as for dust suppression in the dry
area of ash dyke. The total land area covered under ash dykes is

ap-proxlrnately 1400 acres.

In dr), ash management systern, the unit has Installed silos tor
colfection of dry fly ash as hereunder:-

Stage Units Capacity Tctal
capacity

Stage-I 1&2 350 m'each 700 rnr
Stage-II 5,6&7 1000 m'each 3000 mr

Present installed & operational capacity of silos 37OO m"
State-I 3&4 750 m'each x1500 rn'

(Under CQnstruction)

Additional 1000 m' * 1000 m'
(Under Construction)

Presently, the unit is having operational silos
for dry ash cgllection from untts 1 & 2 of Stage.I

Paoe 2 of 11

of total 3700 m capacity
6&7ofand from units 5,
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o of 1000 m3 caPacitY'

7. The unrt has Erectro staHc precrprtator [ESp) atrached with arr boilers for

control of particulate matter emission as air poltution dontrol devices

(APCDS).

approach channel with cooling t
capacity for trqatment of domestic

9, Bihar State Pollution Control Board

vide ref. no, B-3798, dated- L2'07 ''

dated-12.07.2019 (Emission conse

electricity generation for the perio

the conditions mentioned therein'

B, Observations:

KhSTPP was operational during the inspection'

The, unlt ls having wet ash rnanagement system: and dry fty ash

management sYstem'

In wet ash rnanagernent system, unit has a total of 5 nos' of lagoons

namely IIA, trIB, ilfne, nIC, IIID and an Over Flow Lagoon ('OFL) with

Ash water. Re-circulation system (AWRS) for ensuring reuse of water in

ash slurry preparatlon as well as for dust suppression in the dry aiea of

ash dYke.

d)indryashmanagementsystem,presently,theunitishaving
operational silos of total 3700 m3 capacity for !ry. asn collection from

unlts 1 & z of stage-r and from unlts 5,6 & 7"of' stage-Il' Thesllos for

units 3 & 4 of stage-I are under constructicjn and riklrv to put into

operation very shortly as reported' ln addition to the rabove' unit has

p|anforargur'nentation/expanslohofdryashco||ections'ysternby
installing one sito of 1000 ms capacity'

e) At present, ash slurry was being dischargedldisPosed into ash dyke no'

' 
IIA, IIB & IIIC during the inspecLion'

Page 3 of 11
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k)

D Ash f iom the ash dykes no. IIIAB and IIID was und er lifting/excavatiowith the help of severaf Poclain & JCBs and for. its transportation btt'ucks with cover for f'ts utflfza-tion in road construction by NHAI. Th

ffff 
and transportation of ash frorn IrID has been started few day

g) The height of the ash dykes (IIA, trIB, iI'Ic, IIIAB) is approximatefy 2imetur from the nearby ground revej. The height of the ash dyke (IIIDis approximatery 10 meter fro'n the, nearby ground fevel.
h) The Majdaha village is located at the distance of approximately 15rmeter in gast direction from ash dyke no. IIID. The Mahesharnunda anrogri villages are located at the dlstance of more than 1 Km. in northeast drrection from ash dyke no. IIA & IIB. The virage Ekachari i

ir".;,!lfft 
distance of 300 meter in soufh.west direcuon i.o, ash dykr

The water was discharged and sprinkred on surface of ash dyke no. IIIIto avoid fugitive emission through 07 Ms piperines and watesprinklers' The khas grass plantation on ash dyke no. IIiD has beerdone but it has to be maintaineo properry for. its survivar,
Lush green agricutturar field was found around the ash dykes.
There was high fugitive emission at ash dyke no. IIrAB due to liftinglexcavation of ash with the herp of pocrain 

"ni ,cus and movernent o;vehicles carrying ash.
f) There was no any staLic/permanent water sprinkler in around ash dykesarrangement for dust suppression/control of fug'tilve emlssion. The uniruses rnobile water tankers for sprinkling of water on peripherar roads,rn spite of the above arr?ngements, there was no proper contror offugitive emission around th; ;; a,t *. ,rror.
m)The vehicres ca'r'ying ash, passing through nearrry Ekachari end was

l5l"'*1l11i,n'Lf,1ff:"1;'.;;li;;;" in add*ion ro rhe ash riftins

C, Conclusion:-

a) KhsrPP is having ash dykes for colfection of ash, srurry. The height ofthe ash dykes (IIA, ltg, iltcl 
IIIAB) isippro*lmatery 20 me.er from rhenearby ground rever, The height of the urn oyku grio; i, uppro*imatery10 meter from the nearby ground level.

b) The vifrages Majdaha and Ekachari are rocated nearby ash dykesapproxrrnaterv ab the o,;i::T^ror 1bo rrl€rer whereas virages

101
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Maheshamunda arld ogri are located at the distance oF more than
1 Km. from ash dyke.

a) In spite of the uses of mobile tankers, there was air poll,ution due to
liftlng, loading' and transportation of ash fronr ash dyke no. IIIAB.

b) The unit has operatlonal silos of 3700 m3 e.apaciLty for coflection of dry
fly ash in order to channellze to cernent industries.

D. Recommendations:

1. The unitshall ensure that excavation, loading, unloading and storage of
ash are done in envlronrnentally sound manner with ajl precautfong to
prevent air pollution such as regular wa[er sprlnkling and transportation
of ash in covered vehicles and shall submit the status, In the prescribed
forrnat as:per MoEF&CC, Govt. of India notification r1o; 5181(E), dated-
31. I 2.202L.

2. The unit shall procure/outsource and use anti smog gunltr:uck mounted
rnist cannon for controf of fugitlve emission/alr pollution due to
excavation, loading of ash from ash dykes.

3. The unit shall regularly dlscharge/spr:inkle water on the
dyke on the other end of lifting/excavation point to

surface of ash
avoid fugitive

7.

emlssion / air pollution.

The unit shall provide water jacketing sprlnkling factllty all arcund the
ash dyke for control of fugitive dust emis-sion.

The unit shall construct 1000/o water Bourrd Macadam (wBM) road
around all lagoons/ash dykes.

The unit shall construct paveriient Quality concrete (Fec) road from
Ekachari end to Narlya Nala Bridge and AWRS pump house to Majdaha
village for movement of heavy vehicles.

The unit shalt bnrur" liftlng of ash from 4th raising and then 3th raising
in lagoon IIIAB and IIIC to meet the dernand.of ash to NHAI road
FroJects.

The unit shall install adequate no. of CCTV Camera at diff€rent
locations of ash dyke to monitor the activities involve in ash tifti,ng and
tra nsportafion with cove,r. vehicles,

The unit shall ensure installati'on of adequate flo, of llghilng mast in
around ash dyke area.

L

9,

Page 5 of 11
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Sclentlflc Advlsoi'
Bihar SPCB, Patna;

10,, The Unit shall €,xpdfld, lts dry ut! coltection system by' installing

dedicated more siloS fot'' storage Ot AtV ily' ash fOr at least 16 hours of

ash baped o*n tnstalled caPacitY.i

11, hall submit'fr:ture plan on ash uEilizatiOn In consistent with

Govt' o:f Indla notiftcatitrn'

12"The unit shail ensure regurar inspeetion'by dedicated supeFvlss'on use

of water, ,sprinkling system tor dust s'uppresslon/control of fugitive.

emission

13'Theunitsha|tsubm|ttimeboundact|onplan.'fot.comptianceofthe
aforesald feconnm end ations'

14, Dlrection may be issu,ed under section 31A of the Air (Prevention and

control oF Pollution) AGt, 1981 to ensure the compliances of tl:
aforesaid recommendations

(S'N' Jha)

Regional Officer, BhagalPur,
Bihar. SPCB,

(S,P, RoY)

Regional Offlcer, Barauni,
BihAI: SPCB.

Sub-Divisional Officer,
KahalEaon, Bhaga l P u.r.

;t--^ rC, af { 'l
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Silos for Dry Ash Coilection

t r:.: :. .:, . .

;;*o;*-...r::: j .t

Ash Dyke IIID
Page I of 1l
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AWRS

Fugitive Dust Emission at Ash Fyke :3Ag

Page 9 of tl
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Green Vegetation and

Ash Dyke IIfC with Slurry Discharge

PaEe 1O of L1

107



"-%r..

"#+,3'."

D!$CH'hRtr CHA}S'{EL
TB rcA i*Td[

F$gfi .$*et Lighfe {

Page 11 of 11

108



"\:

Itl,:(; I S'l'ti lt ltl t)

lltIIAtl sTA"l'lil l'()1.. 1.,\)'l'tC)N cl()N'rrrl- l]( )A,t l,
I'lt r'lvcslt lllttt rln lr

l)ltotte-061 2-?2(r | 25Ut2?6?2b5, Ftrx-0(: | 2^7761(tSU

E-rrrnil: rnstrspcb-bilt(t)got"itr, Wcbsitc lNp:r'lir'spcb'hiltq!',gtl-i'-'i'"t

t)atn,.1, claIrrl:

Ashok Kutnar Ghosh

Chainnan

The Executive Director, , !

N{/S NTPC Limiled, ' 
:

Kahalgaon, ' :

Dist-Blragalpur. ,. l

Directi-Q-r-r_ under section 3lA of the*-air-lPrev-sn-ti-Qtr--4n4-Cox!r-s!--oj

Pqllsiile-n) Act' 1981'

\ IFIEREAS, the State cjot,r, has cleclarccl lhe entire Stitte of ijiltar:> :\:r'

PoIIution-Control-Ar.ea,, undcr the provisiotrs of section l9 oI rhe Ai:.

(Protection anct Conffol of Pollution) Act' l98l '

WHEREAS, you were requirccl tt.l obrain previous ,Conscnt. ttl. ijsta[rll:it'

(hereinafter refcned to as cT'E) ancl 'Consent- to- opc'ratt'' (tteteit\'titcl

refefied ro as CTO) from Bihar State Pollrrtion Conttol Boarcl (hcrein:tltc'r

refenedto as the 'Board') trndgt'$cction 25/26 i:f tltc water (t)tc'r'untitrn atttl

Control of Pollrrtio,) Act, 1974 (hereittntie'ref'en'cct to fls 'W.tct '-\ct') 'tttrl

runder section 2l of the Air (Prcvcntiori nnrl Conlrol of Ptllltrtiott) ''\ct lr)sl

('ercinaftcr. refened to as ,Air Acl;) bef'orc cstirtrlishing, itrtcl opel'tltlng \,i)lll

'fhcrmal Power Plant,

ildI ff6rs w*.r. *o.,-qnqt
From

l.

To

1

(jfl llo...
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\I:IIERI:AS, ygrf \\'ere grantect consen(.io-operarc, (clros) vitfu ref. n0. B- ,,f
3798, dared-12.0?.2019 and I]-3799, clnred- 12.07,2019, both unclcr rhe warer
Act arrcf -\ir Acr respcctivcly, flrr opcrAting thc 'l'hcrrral povtcr plant of .2310

MW capitcity fbr the pc'rii'tl fionr 01,04,:0lg tcr 31.03.2024 w,itir r*la]1s
corrttitiorrs nrc.nrioned tlrercin. WW Vr,

1. \YIIERE.^\S, Tlre l..lon,blc NG.l., principal Bcnch, has rtgistt:red an () ti si nai

;):::T:. 
(o A No. 76,)/2022) pursua'r ro ' tcrrcr pec"rri'. tiatett.

lljl;l,l,,j::''':1, ::'l shankar Davar jvfishra, *,'d;" ;:,' ;t:u:;;,,

,,")^i',i1,; 
",^l

Lrased NTp/-'Trrn t ! i '.Lrased NTpc rpp, rruge air pbrrJiion iL being;;, ; u,l',,l.,.^

5. \\'TIEREAS, rhc Hon,bte NC,f, pr.ilcipal Beirch, hasCc.,tnmittere in tl 
--'rr" r/vrrLrr' Ilzls constiruted a Joini

Dis rri ct rr,rogi, *ott, ffiil1, ::li,iiil
and submit factual report toihe Hon,b

6. \,I.IIEREAS, yciur unir was inspecteC 
.

as consrirured by fie 
""",or. 

rrlr;1.1" 
9?'02'2u23 b-v rhe Jornl cor,rrilrrc.,

:;, ... t.

i
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trf fugirive enrissiotl. Tlre rinit ttscs ntobilc wiltcf tankcrs ftlr sprinkting<>t v"'rt':r

trnperiplreralroacls'lrrspitcof.i|riiabovuitrra|lgcnlcnls'lherewasn.Jfr(,pl:r

control of fugitive cmissiott nrntrrtcl the nsh dykc nti' IIIAI]'

l, tlrcrcforc, irr exercise of the powcrs cottfcrrecl by Ulrder scction 3lA of lhe A'ir

(Prevertrion and Colttrol of Poltrrticrn) Act; l98l' dircct yc'u tot'

(a)Ensurerharexcavation,loadilrg,unloaclinganclstoraseofashare!1.ncit;

environrnentally sourtcl tnannct' rvirh all prc'cautions lo plcvcnl air pr'tll''tiirin

suchasregulnr\vatersrylinklilqrllflfl'l,llslo,hationofashinctcvcretlv'rhtclr)

and shall submit th. 
'tatus 

i" ittt 3i='!1tta lt]:it 
as per MoEF&CC' covr

of lrrdia notification no' S.tbt(E)' dated-31'12'2021;

(b)Useantismoggun/truckmounteclmistcannonforct-lnlroloi"fugiti.,'t
emission/air pollution du'e:to cxcavati'oir, loading of ash fiom ash dykes:

(c) Regularly discharge/sprinkJc watL't ot) the srrt'facc 0f asl: clykc ort (iru cl"iicr

end of liftin g/excavation poin'f io avoi'a nrgitive emission/ air pollution;
i '1 

J,

(d) Providev/aierr jacketing rpiint iiog futii;iy dll'ar'uncl thc' ash rlyke fbr c'tirrtri

'ctf 
fvgitiveclust emission; '

ii
(e) Construct rc}% Water Bouncl

'l

lagoons/ash dYkes;
'I

(ft Construct Pavcmcrrt Quality Concrctc (PQC) rc.rncl iiclttt Dkirchnti uttil tt'\.'
'Nariva Nala lJridgc incl A\l/lts l'tuittp ltottsc: lrr N'lljrl;rh'r vill;tgi'rirr

rnovcmcnt ol hcavy velticlr's,
:

il
I

i., . li i,.': '

i.' '--=-#r:i -.-

1.i.i
-- i

-i'L:,,
I'l
j. j

j-i

'N4acadant (WBN'I) roitcl nrotrttil itll
:

ii: I
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(s) Ensurcliitingofnsltfi'onr.|t|trilis|ngnnt|thcnSthraisinllin|agclcln

arrrf lllLl to lrrcct tltc clcntaltd ol'aslt to NIIAI raad projt:cts;

(i)

(fr) Irrsrall atlctluate tttl, of CC";V Cnntct'n ilt diflerellt tpcaticrrts 6f ash dykc: ta

nrorriti:r' the activiries irtvolviig aslr lifting anct tritnspOrtation With cOverurl

vehiclcs;

linsurr' insralkttiorr of aclcclttatc nuntltcr of Iigh milsl liSJlrin'6 in arountl ash

dykc rrcl;

Expand crry ash cotleciion'systein'try insrilting'ntorc decJicatecj sikt:, for

srt)rag,e of dn'fl,v ash for ri least i6 lioul's triash, basscl crn installccl cepz,.:it i

Subnrit furure plan on astr uriiizaiion'in consisrenr rvirh ir{oEF&CC. Govr. u-,i

hrdia norification; :' ' i

(l) Ensure regular inspecrion by dedicatecl supcrvisor on use clf u,arer sprinlJrng
s)'s(en) for dusr suppressi6n/iontror br nrgiiive enrission: arrd

(m) submit time bound action plan for compliance of the atbrcsaicl elirecti.ns

Scl/-
(Ashok Kumar Chostr)

Chairmarr

Menro No.
copy 1ro: The District IVInrritr".ro Dr..-.--r P-atna, dirted:

acrion. 
.:t lvlagisrr,f rei Blraealpur, lor inir.,*uion nntl nece.ss.rr\,

. , , Sdi.
. (Aslrok Kunrar Ghuslr)

Chailmnn.
''

0)

(k)

I

i1

tj
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Memo No. 
i 

Patrttt, datcd:

Copy ro: Sub-Divisional lvlag,istlltc, I(nhltlgaon, I3hagalpur, for
intbrrnation and ncccssilly nctic)n.

IVferuo No.

9tt/ -
(Ashok Kunrar Cilrrrsli)

Cthairmarr

Patntr, daterl:

Cop)'to: Tlrc Regional Executivq Dir'ector', NTPC l-td.' l.ok Nayak,.lai
Prakaslr Bhalvan; Dak Bunglor.v Chowralra, Piltna, fbr inftrrrnaric.,n
and necessarl' action.

lvleuro t.\o. 2oci
Copy to: Q r

sd/ -

it rr .r (AshokKumarGhosh)
Chairrnantjt

P?rtntr, date<l: Z.Z^i ?_. z_ 3

i. R.O. Bhagalpur, BSPCB, for infornation ancl necessfry a.ctrol;-----:-,t
ii. Lega! CeU, BSpCB, for recolc1s. !)*p,-6rhfl:

( As r 
",^ 

ft;;':r,u 1o' I t-3

Chairmatr
.k

n\

a.^'t'c
*+''-*-:'*+ " "" "'"" "'' 

*'-;-'-'
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qfifr 1s-o1/zozz L?l 7fr0 rnr-ogt ftlcio ?-3 -3-?-7

nq-o ,

+qr q.

ftqq:- ftAX gSq f{Sq ftriTq Cf{ d ET{[ Section 31A of the Air (Prevention and control of

Pollution)nct, rgsr d c-en fri Tq frfu d 3€qrd-{ d r{aieT d t

q-rirr:- 3{eqqT. fugn qrsq rwq FfliTq qf< or qri6 30e R-{i-d R-{i6 23.02.20231.

T6RFI,
scffi frs{o. ct-{iFrfi qr d Sr} sil'qot ls-frfud t, s-m d qrqq d section

31A of the Air (prevention and control of pollution) Act, 1981 d C-fO fti Ti f{iql 6 3TgqTtrq d f{qq
d f,{*Rra fo-q rrq t t

3Tcr: gq: slr{Frfi qt Eff qfr €Trq ?F-{i gq 3r-Jitr t fu ft,} 'r} fticr 4T

3Eqrf,{ gfttrqd fu gV srgq'rfl{ qfun{r F+an vrvq r{rq frdzlT cf< d lgTzl HTgI

sTEifc-{flrerft o) fi BqEfeI zF-{FIT EftRqil fu-q qrq 
t

3l-{cilfq-6' qslt9R t
- ll r r

fftt 131'7qtrq'w't[qEffil vtl
66 ftors qIrcT I qFTcil

d'.irr

elqio'- 1s-01/2022 :?' ' /fr0 qFrogs F{io- Ls-o323

.. fudr fr6-R{ yrrcr I qrrf,g{ 
|

@
l,-1+l

-ntr

E-mail- development-bgp-bih@nic'in
dist.dev'bgP@gmail'com
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@Inspection report of M/s NTPC, Kahalgaon, District- Bhagalpur, re!-aroirig
verification of compliance status of unit in reference to the direction issued
vide the Board's Memo No.309 dated 23,02.2023

In compliance with the order of the Hon'ble NGT dated 04.0t .2023 in o.A. No. 76g/2022 in the
matter of Shankar Dayal Mishra V/s State of Bihar, joint committee comprising of Sri Madhukant,
SDO, Kahalgaon, Sri S.N. Jayaswal, Scientific Advisor, BSPCB, patna, Sri S.N. Jha. Regional
Officer, Bhagalpuq and Sri S.P. Roy Regional Officer, Barauni, BSPCB was constituted for
verification offacts.

Joint Committee inspected M/s Kahalgaon Super Thermal Power Plant, NTPC Limited, Kahalgaon,
District- Bhagalpur on09.02.2023, In reference to the inspection reporf, Direction under section 3lA
of the Air (Prevention and Control of Pollution) Act, l98l vide Board's Memo No. 309 dated
23.02.2023 was issued to the unit.

KhSTPR NTPC Limited submitted point wise time bound action plan with target date fbr compliance
of the conditions mentioned in direction vide Ref. No. Khs 092-ED(Kh)/BSPCB date 04.03.2023,

BSPCB issued letter to the unit vide Ref. No. 763 dated 05.04.2023 for acceptance of action plan and
target date and unit was directed to complete proposed action plan within target date.

Unit was inspected on 22.07.2023 by S.N. Jha, Regional Officer, Bhagalpur, BSPCB and Amish
Kumar, A.S.O., BSPCB, Bhagalpur, for verification of pointwise compliance status of direction issued
by the Board and action plan submitted by KhSTPP. Following official of NTPC, Kahalgaon were
present during inspection-

i. SriN.P. Sahar, HoP,
ii. Sri Shyamal Mondal, AGM, ash utilization,
iii. Md. KhalifulZama,AGM, ash handling,
iv. Sri Jagannath Day, DGM, Ash handling,
y. Sri Manish Pandey, Sr. Manager, EMG,
vi. Sri Manish Kumaq Sr. Manager, ash utilization,
vii. Sri Chandrasekhar, Somu, Sr, Manager, O&M civil, and,
viii. Sri Rarn Krishna Dubey, Assistant Oflicer, EMC

Unit was operational during inspection with production of 2130 rnegawatt. One unit of 210 MW
capacity was not in operation. Ash slulry was being discharged in Lagoon llA and IIB. Ash was being
lifted/excavated from lagoon IIIAB, IIIC&IIID. Toe-drain pump was under construcrion for re-use of
water discharge from toe-drain ofash dyke, Good vegetation along ash dyke area was observed.

Pointwise compliance status of above direction and action plan submitted by unit are as following-

SI.

No.
Direction Action plan submitted

by unit
Compliance status

a Ensure that excavation,
loading, unloading and
storage of ash are done in
environmentally sound
manner with all precautions
to prevent air pollution such
as regular water sprinkling
and transportation of ash in
covered vehicles and shall
submit. the status in
prescribed format as per
MOEF&CC, Govt. Of lndia
notification no 5l 8l (E)
dated 3 1.12.2021:

I ) Additional 0l No of
12000 Ltr capacity
water tanker shall be

deployed.
2) The annual starus in
prescribed format as per
MOEF&CC. Govt of
lndia notification no
5481 (E) dated
31.12.2021 shall be

submitted at the end of
FY=2022-2023

Water is being sprinkled in ash

dyke movement area.
Additional truck mounted
water tanker of 20.000 litre
capacity has been deployed for
water sprinkling around ash

I ifting/excavation
area.Vehicles engaged in ash
transportation were co vered.
Annual ash compliance report
has been submitted fbr FY
2022-23.
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At Present static water

sprinklers and t-lexible hose

pip"t ut. beirrg used for dust

suppression near asn

I ifti nglexcavation area

It was informed that vendor has

been contacted for site visit and

submission of technical

suitabilit

ffiloyment of fog

canon machine will be

orocessed though

iendering fbr control of
fugitive emission/air
pollution.

Ut" unti-ttnog gurVtruck

mounted mist cannon for

control of fugitive

emissiorVair Pollution due

to excavation, loading ofash

from ash dYkes;

no. of 20000 litre water tankers

deoloYed additionallY through

transiorting agencies for water

sprinkling around

I ifting/excavatloll area'

Flexible hose PiPes have been

deployed at lagoon lllD tbr

dust suPPression near

I ifti ng/excavation area'

Water sPrinklers hal e oeen

installed in lagoon lltD

Water ponding is being done in

lagoon lllAB, lllC and tllD

Covcr ol vegetatiort \^'as

observed at lagoon lllD'

G"_no. of 12000 litre and one

3) AdditionallY, 200 ncr

of static sPrinkler will be

installed.
4) Water Ponding will be

ensured bY NTPC as Per

requirement'
5) Vegetation in all

lagoons will be

maintained/ensured to

i) ln addition to l7 nos'

of tractor mounted

tankers, 02 nos. of 12000

Ltr water tankers will be

added for sPrinkling of
water throughout the

Year tbr effective

iuppression of ash from

ash dyke roads'

2) AdditionallY, 2 more

no of flexible hose PiPe

will be installed in
Lagoon lll D.

ss ash emission

RegularlY
discharge/sPrinkle water on

the surface of ash dYke on

the other end of lifting
/excavation Point to avoid

fugitive emissiorV air

pollution

Approx. 1500 meter water

jaf ileting PiPelines has be.en

installed along lagoon lllAB
towards Ekchari village'

Purchase requisition (PR) has

been raised for water jacketing

around the ash dYke area

x. l6 Km. leng!

W-aiJlact 
"ting 

in all the

four lagoons will be

ensured bY NTPC on or

before 31,12.2023 in

phased manner.

sprinkling facilitY all

fugitive dust emtsston'

Filo" *ater jacketing

.ffiffi of wBM road

along lagoon ll (aPProx' 2'1

Km.) comPleted.

Construction of CSB Road at

I't raising of lagoon lllAB &
lllC in Progress'
PO issued for construction of

WBM road at Ekchqlljlle'

onst.uct 100 % Water

Bound Macadam

(WBM) road around all

lagoons/ash dYkes

Bound Macadam (WBM)

road around all lagoons/ash

dykes

Eotttt-"t t OO o/o Water

PGttut.J-oio"r. issued tbr
Award of contract attd

start of constructlon -
PQC road bY

30.06.2023.

Construction Pavement

Quality Concrete (PQC)

road from Ekchari end to

Nariyan Nallah Bridge and

AWRS PumP house to

Mazda Village for

movement of heavY
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It was informed that ProPosal
for dismantling of lagoon

lllAB & ltl C 4'h raising

initiated. as ProPosal has been

senl to dePartment'

of NHAI road Proiects"

NTPC kahalgaon rn

planning for lifting from

3rd raising in lagoon lll
AB & lll C after suitable

modification in ash dYke

bund to meet the demand

Ensure lifting of ash from
4th raising and then 3rd

raising in lagoon Ill AB &
III C to meet the de3mand of
ash to NHAI road Projects.

Purchase requisition (PR) has

been raised for Procurement
and installation of 12 Nos'

CCTV

NrPc kahalgaon will
install l2 nos. of CCTV
across different locations
of Ash dyke to monitor
the activities involving
ash lifting and

transportation with

covered vehicles

lnstall adequate no' oI

CCTV cturlera at different
locations of ash dYke to

monitor the activities

involving ash lifting and

transportation with covered

vehicles

been raised for additional 8 nos'

of high mast lights with 6 Nos'

Pur"lvs" requisition (PR) has

of existing higli nrg$-!

mast light will be

installed in ash dYke

Additional 08 nos. high

adequate number of high

mast lighting in and around

ffiror. inttullation of

of two silos (1500 MT each)

completed. Total dry flY ash

silo capacitY is 52000 MT. is'

Erection work started tbr

construction of ProPosed one

new silo of capacitY 1000 MT'

Instal lation and commissioni ngtotut capacitY after

installation of all silo's

will be 6200MT, which
will cater the storage

requirement of l6 Hours

of dry flY ash. (Note:

Considering SP' Coal of
0.75 kg/kwh, Avg' PLF-

7soh (LAST FOUR

YEARS) AND Avg. ash

content 35%, Total DFA

produced in l6 hours

shall be aPProx. 5900

system bY installing more

dedicated silos for storage

ofdry flY ash for at least 16

hours of ash based on

installed caPacitY.

gxp"na dry ash collection

Fut"r" Plan of ash utilizatiort

for 5 years submitted'Submit future Plan on ash

utilization with MOEF&CC
Govt. of India notification'

Work order awarded.RdOitionallY, 03 Nos. of
dedicated suPer'visor

have been dePloYed for

monitoring /control of
fueitive dust emission'

by dedicated suPervisor on

use of water sPrinkling

system for dust

suppressiorVcontrol of

E"s.u= regular insPection

Board vide Rei'. No. Khs 092-

ED(KhYBSPCB date

04.03.2023

Rction plan submitted to the

plan for comPliance of the

aforesaid directions.

SuU*it time bound action

On the basis of above facts, necessary action may be taken'

.T

trffiY*\
(Amish Kumar)

A.S.O., BSPCB, BhagalPur

\6fr"'"r
(S.N. Jha)

Officer, BSPCB, BhagalPurRegional
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12000 litre capacity truck mounted water tanker Covered vehicles engaged in loading & transportation
of oond ash

,' .q,-4

Water ponding through water pipeline in lagoon IIIAB Water tankers for sprinl<ling around ash dyke
movement area.
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